Relsass of Central assistance to Andhra Pradesh under NCCF
257. SHRINANDI YELLAIAH: Will the Minister of HOME AFFAIRS ke pleased to state:

(a) whether Government of Andhra Pradesh had submitted a memaorandum on 15th
October, 2009 geeking Central financial assistance of Rg. 11609.25 crores from National Calamity
Contingency Fund (NCCF) and under various Central schemes for relief and restoration of damaged
infrastructure due to floods and heavy raing during the months of September and October, 2009
which was later revised to Rs.11,707.85 crores and furnished to inter-Ministerial Central team on 10th

MNovember, 2009 ;
(b) ifso, the Central Ministries/ Department -wise details therecf;

(c) the funds released to Andnra Pradesh Government against each proposal by each

Central Ministry/Department ; and

(d) by when the entire demanded financial assistance is likely to be released, sectar and

item-wise separately ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY
RAMACHANDRAN): (&) to (d}) During the field visit of Inter-Ministerial Central Team (26-29 Octaber
2009) for on the spot assessment of damage reported in & memarandum from State Government on
Bth October 2009, seeking Central financial assistance from National Calamity Contingency Fund
(NCCF), the State of Andhra Pradesh submitted its revieed memorandum for the floods of
September, 2009 and projected a total reqguirement of funds amounting to Rs.11707.85 crore which
included Rs. 3163.64 crore for immediate relief operations and Rs. 8544.27 crore for permanent

restoration.

As per items & norms of calamity relief fund the admissibility of requirement of funds for
immediate relief was assessed. The High Level Committee (HLC) in ite mesting held on 4th January,
2010, inter-alia, caonsidered the reguest of the Government of Andhra Pradesh, based on the report
of the Inter-Ministerial Central Team (IMCT) and recommendations of the Inter Ministerial Group
(MG thereon, as well as extant items and norms of assistance from Calemity Relief Fund
(CRF)/NGCCF, approved Rs. 605,78 crore from NCCF subject to adjustment of 75% of balance
available in the States CRF account for instant calamity. HLC also approved Rs. &2.78 crore from
Special Component of National Rural Drinking Water Programme (NRDWP) far repair of camaged

drinking water supply works.
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After adjusting the amount of Re.500 crore released earlier on 28th October, 2009, on an 'on
account' basis from NCCF by Government of India, an amount of Rs. 106.88 crore for floods was

releaged from NCCF on 20th January 2010,

In addition, an amount of Rs. 418.23 crore allocated to the State in the CRF for the year 2009~
10, comprising Re.313.67 crore as Central contribution and Rs.104.56 crore as State contribution

was glso made available with the State Government of Andhra Pradesh.
Recruitment of constables at ITBP, Bareilly
T268. SHRI MOHAMN SINGH: Will the Minister of HOME AFFAIRS be pleased to state:!

(a) the number of applicants and the States from where applications were received for
recruitment to certain posts of constables in Indo Tibet Border Police (ITBP), Bareilly Academy on

1at February, 2011;

() the number of applicants who were recruited after being duly tested and if the

recruitment could not take place, the reasons therefor; and

(23 whether there is information of death of some young men due to unruly crowd at the
recruitment site and If so, the number therect and whether thiz incident has been enguired into and if

30, the persons responsible for it?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI GURUDAS KAMAT ):
(&) The recruitment for the post of Constables/ Followers was to be conducted an the basis of spot
registration of applicants and receiving their application forms on the gpot at the ITBP campus,
Bareilly. Therefore, the number of applicants was not known. However, the candidates of 11 States /
Union Territories, namely Jammu and Kashmir, Himachal Pradesh, Punigb, Haryana, Chandigarh,
Delhi, Uttrakhand, Uttar Pradesh, Bihar, Jharkhand and West Bengal, were eligible to participate in
the recruitment rally along with their duly filled application forms. Regigtration of applicants was to be

followed by tests on following dates in a staggered manner.

() No candidate could be recruited as in view of the large and unmanageable number of
candidates the recruitment process had to be deferred in consultation with District Administration
and the candidates were advised to send their forms by post within ane manth which would be

accepted.

TOriginal notice of the guestion was received in Hindi.
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